OPEN COURT

CENTRAL ADMINISTRATIVE TRIBUNAL,ADDL. BENCH

ALIAHABAD

DATED: THIS THE 20TH OF FEBRUARY , 1997

Hon'ple Mr, S. Dds Gupte AM

ORI Hon'ble Mr. T. L., Verma JM 1

ORIGINAL APPLICATION NO, 1511/93_

Bhagwan Singh s/o Late Sri Rajeram,

r /o Mohslla padav Shikohsbdc,

District Ferozabad, presently resiaing

at 4/3, Q/l, Ramkunj Gali prathvinath,

Shahguns sragra = Ralnd ole R e i s Applicent

“ﬁmiﬁy
C/A Sri S, K, maﬂaL

VERSUS

L, The Scientific Advisor to the
Govt . Of India,Ministry of Defénce,
R & D Orgn.(RS=SC-Cell),
DHQ P. O. New Delhi-ll, . . . « « « o

2. The Director Generdl,
Dte, of Research & Development Orgn. (RD
-SCr/cell) Govt. of Indid,
Ministry of De ence,DHQ. P.O.
New Delhi-ll,

(%]

. The Director, Govt. ol India,
Minstry of Deience,Aeridl XWEX&R
Delivery Research & Development
Establishment, PoSt BoX No.51,
Ststion Roed, Agre Cantt=l
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4, Union of India through its Secretdry,
Ministry of De ence, Néw Delhi. ;

|

IR I~ o - Respondents |

C/R Sri Amit Sthelker,

ORDER (OBAL)

By Hon'ble Mr. S.Dés Gupte AM

In this O.A, filed uncer section 19
0! the Acministreti e Tribunals Act, 1985, @pplicdnt
is acggrieved by the action of the respon¢ents in
not considerering his cendiddturé€ <5 Scheduled caste
although he belongs to Scheduled caste category.
Responcents refused to enter his aste in the service
record ¢nd cenied him the benefit of belonging to
scheduled coste community.

2:a We have heard the leasrned counsel
for both the parties and cerefully perused the
plecdings on record.

3. The responcents hawe stated that

at the time of entry into service, applicent had
recorded 'NO in the column mesnt for indicdting
whether he beloncs to SC/ST community eand also
indicsated in parenthesis 'CHIK'. Applicent's case
is that initially he was not waré of the benefits
which ore available to s cheduled @ste community end
‘hereiore he had not incicated his caste properly.
However his cose is that he beloncs t o CHIK community
which is ¢ sub=casté © Khotik end accorcing Lo the
noti icetion issuec by the Stoté government, Khetic
is in the list of Scheduled ceStéa

4. We have seepn various communicatiors
received from the District Me¢gistreie on the question
as to whether applicent beloncs to scheduled caste
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We have also seen the copy of the certiiicdtﬁgto i

.he OA.. It is cleer from this annéxure that
while the applicant may or mdy not have beén aware
oi thebenefits but he himself added word Chik
after the word Khatik,

5- Since his initial recruitement in
1963, ¢ long 24 years have elapsed <nd thereiore,
granting him the benefit of schecule caste
retrospectively would be totelly unjstified- We
therefore, direct the respondents to record the
caste of the applicent in the service book cnd
and to grent him the benefit pﬁi&bly-ﬁ}om the

date of this orcer.

OA. is disposed accordingly, parties

o bear their own costs.
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